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DATE: 04-11-2025

Opposition Hearing Adjournment Notice

The Opposition Hearing posted before Mr. Venkatesan Rajamani, Assistant
Registrar of Trade Mark, Gl &CR Trade Mark Registry, Chennai in contested
(opposition) matters on 10.11.2025 to 12.11.2025 stands adjourned due to

administrative reasons. The next date of hearing would be intimated soon.

The list of matters adjourned with is as follows:

S.No. App. No. Opp. No. Hearing Date
1 1906579 798839 10.11.2025
2 1412073 798932 10.11.2025
3 4434497 1053647 10.11.2025
4 4882374 1107787 10.11.2025
5 1665758 796949 10.11.2025
6 2399738 921477 10.11.2025
7 4385138 1182247 11.11.2025
8 4385131 1182246 11.11.2025
9 4385128 1182250 11.11.2025




10 4385136 1182248 11.11.2025
11 2233756 800769 11.11.2025
12 5252577 1224383 11.11.2025
13 2169709 797078 11.11.2025
14 2307971 802186 12.11.2025
15 2307967 802189 12.11.2025
16 5832194 1236167 12.11.2025
17 1713091 800369 12.11.2025
18 . 1870255 798781 12.11.2025
19 2033229 798778 12.11.2025
20 1835111 797856 12.11.2025
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